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THE GAUHATI HIGH COURT AT GUWAHATI
(FIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

NO.HC.VII-64/2000(PL.) '6‘? {A

From - Shri Kaushik Kumar Sharma,
Joint Registrar (Vigitance),
Gauhati High Court,

Guwahati.
To, Smti. Bijay Lashmi Boruah,
!Izlrﬁégirl\‘l%.of,té:;wrup, Guwahati. ‘H-\
Dated Guwahati the .é January, 2020.
Sub: Casual leave.
Ref:- Your e-mail dated 21.12.20189.

Madam,

With reference to the above, T am ycted to inform you that, your
prayer for casual leave on 21.12.2018, has been gr ted/re}‘ﬁed.

Yours faithfully,

Sdd -

JT. REGISTRAR (VIGILANCE)

Merno NO.HC.VII-64/2000(Pt.)/ ] 69 /A dated LYt 2D
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JT. REGISTRAR { VIGILANCE)

Rs.

—

Copy to:
\ﬂ'. The Systems Analyst, Gauhati High Court.




